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Articles Published by Foreign 
Diplomats

*1036. Shri K. Lakkappa:
Shri A. Sreedharan:

Will the Minister of External
Affairs be pleased to state

(a) wheth it is a fact that there 
have been a legations that the Diplo­
matic repre ntatives of certain coun­
tries are publishing articles, some of 
which aie sHnderous and deterimen- 
tal to the interest of India,

(b) if s>o u nether Government will 
take up the matter with the concern­
ed Diplomatic missions, and

(c) whether Government would 
persuade the Diplomatic missions to 
adopt a code of conduct m the matter7

Hie Deputy Minister in the Minis­
try  of External Affairs (Shri Snrendra 
Pat Singh): (a) Yes, there have
been such allegations

(b) Yes, the Government will take 
up the matter with the concerned 
diplomatic missions

(c) The Government have inform­
ed all diplomatic, consular and trade 
missions in India that it is not per­
missible to disseminate or distribute 
publicity materal which—

(a) is clearly in contravention of 
the internal laws of India,

(b) is hostile or unfriendly to 
India or which has the effect of 
creating ill-will against the 
Government or people of India,

(e) is likely to promote ill-feeling 
between different sections of 
the people in India; and

(d) is designed to or may have the 
effect of creating ill-feeling 
against a  third country, with 
which India has friendly rela­
tions.

High Powered Transm itters

*1087. Shri D. C. Shanaa: Will the 
Minister of Information and Broad­
casting be pleased to state

(a) whether the scheme of installa­
tion of high-powered radio transmit­
ters to counteract the propaganda by 
China and Pakistan against India has 
been implemented,

(b) if so, the details thereof, and

(c) how effective it has proved in 
its aim’

The Minister of Information and 
Broadcasting (Shri K. K. Shah):
(a) The scheme is being implemented

(b) Transmitters are likely to be 
received either by the end of this 
year or early of next year

(c) Does not arise, but it is bound 
to be effective
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AVRO-748

•1089 Start C. C. Desal:
Shri Vlrendrakamar Shah: 
Shri R. K. Amin:

Will the Minister of Defence be 
■pleased to state:

(a) whether the existing AVRO-748 
is already out of date and by the 
-time the present contract with the

Hindustan Aircraft Ltd., Kanpur for 
the delivery of the 9th aircraft, which 
ahoitid presumably take two years is 
competed, this particular type of 
aircraft would be completely out of 
date;

(b) if so, the reasons for which 
Government propose to purchase and 
operate an aircraft which is out of 
date as regards speed, capacity, cost 
of flying and safety margins;

(c) whether it is a fact that the 
production capacity of AVRO aircraft 
is not utilised hundred per cent and 
as Such the operation will involve 
commercial loss, and

(d) if so, to what exten*, per AVRO 
Per month’

The Minister of State in the Minis­
try of Defence (Shri B. B. Bhagat):
(a) No, Sir

(l>) Does not arise
(<:) and (d) The order on HAL 

(Kanpur Division) for the HS 748 
aircraft is not adequate for economic 
production But the IAC have to pay 
to tfAL only the cost of import of a 
comparable aircraft On a 60 per 
cent load factor as experienced b?
IA  c  on Fokker Friendship, the 
operating cost of AVRO-748 is com­
parable to Fokker Friendship.

Return of Naga Delegation from 
London

*1040. Shri Hem Barua:
Shri Yashpal Singh:
Shri Hem Baj:
Shri Sradhakar Snp&kar: 
Shrimati Jyotsna Chanda: 
Shri D. C. Sharma:
Shri At&m Das;

tyill the Minister of External 
Affairs be pleased to state:

fa) whether it is a fact that the 
two-man delegation of Nagas has al­
ready returned to India after meeting 
th% Naga rebel leader, Mr. Phizo, In 
London;




